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Deficit Fln.aclnlln State. 

28~9. DR. A. G. SONAR: Will the 
Minist" of FINANCE be pleased to state: 

(a) whether it is also a fact that 
Government advised the States to avoid 
deficit financing; 

(b) whether It is also a fact in spite of 
this certain States continue to withdraw 
money from the Reserve Baok of India: 
and 

(c) if so, the names of such States? 

THE DEPUTY MINISTER AND 
MINISTER OF FINANCE, (SHRI 
MORARJI DESAI): (a) and (b). Yea, 
Sir. 

(c) The Government. of Alsam, Bihar, 
Kerala, Madras, Orissa and Rajasthan are 
currently running unaut horhed overdraftl 
on the Reserve Bank. 

Smllllliln. of IDdl.a Sane. Into Ceylon 

2890. SHRI HIMATSINGKA : 
SHRI S. K. TAPURIAH : 

Will the Minister of FINANCE be 
pleased to state : 

(a) whetber Government'. attention has 
been drawn to the larle scale smulilin. of 
Indian sarees Into Ceyloo ; 

(b) whether it ,S a fact that some or 
the Imunled sarcci had also beeD seized 
by the Ce)"lon .. e authorities durin. tbe 
la51 ) mont hi ; 

(c) if 10, the detal" of the Imuliled 
lareel .elzed by the aut boritict durin. the 
a bove period ; aod 

(d) the reaction of Government with. 
y iew to preveDtin, Imuulin. of nrce. 0111 
of India 7 
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THIi ~PUTY PlUME MINISTER 
AND ~UNISTER OF FINANCE (SHRI 
MORARJI DMA)): tal Tile Govern-
llleDI .ro Jware HilI! Il!ere is some smuggl-
inll or Indian sarees to Ceylon. 

(b) sDd (c). The GoverDment have no 
1.'ormlll08 abou' ,eiaures, if any, made by 
tlte Gonr8mom of Ceylon. 

(d) The cu"toms rormations on the 
South Ea~t coast have been alerted 10 
check such amllllglinil 

Purcllasn of Si •• IIIP4! Ho," ror 
oerooc. RequIrements 

2891. SHRI K. P. SINGH DEO: 
Will tho Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state: 

(a) whether Governmenl are purchu-
Inll sisal and ropes for Defence reuuire-
menlS ; 

(b) whelh .. Directorate-General, Supp-
lies and Disposuls ure purchu!'Iing through 
Bgents wllo are .harllius hillh_r prkes than 
Ihose charged by the S,at •• GO\erl1m<ots. 
wllo manufacture the products; 

(e) whether the Government of Ori"" 
have offered to the Directorate·General. 
Supplies and Disposals 10 acccpl purchase 
or .IIBI and ropes at a nOloliated price: 
aDd 

(d) If so, the reaclion of Government 
Ibereto ? 

THB DEPUTY MINISTER IN THE 
MINISTRY OF WOKKS, HOUSING 
AND SUPPLY (iHRI IQIlAL SINGH) : 
(a) Yeti, Ilr. Mln:stry of Defence i~ buy-
In, h. requirements of Sisal and ropes 
throulh the D.G.S. &: D. 

II;] 

(b) D.G S.&:D, arc buyinll from the 
suppliers who as for as known. arc Ihem-
selves manufacturers and not agents of the 
Slate GovernmeDts. No offer has evcr 
been received from any Statc Governments, 
although tender enquiries are Issued to 
them. 

(c) No, Sir. 

(d) In view of (c) above, the question 
(joos not arise. 

Loans given to Componi •• by Banks 

2H92. SHRI .IYOTIRMOY BASU: 
Will the MiDi,ter 01 FINANCE b. pleased 
to stale: 

(a) the names and description of the 
Companies which have been granted loans 
and advance, by Ihe Cenlra' Bank or India, 
Punjab N.llional Blnk. Rank of India Uni-
ted Commercial Bank and Bank of Baroda, 
from t965·66 10 1967·6X. )<ar .... "c ; 

(bl the amount "f loans and advances 
granled by the above mentioned Indian 
scheduled bank to each Company froDl 
t965 66 to 1967-6H. year-wi.e ; and 

Ie) the total amount of loans and 
advances granted hy the above mentioned 
Indi.1O scheduled bank. 10 small scale In-
duslries durini Ihe above pe' io" ? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (8) and (b). Accord-
inll 10 bankina practice and uS9se, Ihe 
commercial banks do not disclose Ihe 
delails of their transactions with indivi-
dual clienls. 

(Rs. erores) 

Outstandins as on 31st Murch 

1965 1966 

I. Central Bank of India 6.13 6.91 

1. aank of India 2.21 2.72 
3. Punjab National Bank 469 5.68 
4. United Commercial Bank 3.85 3.39 

5. Jank of Ikrod. 2-0' 2.43 
c:: 




